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Petition(s) for Special Leave to Appeal (C No(s). 1053/2012

SATYA NARAI N & ANR Petitioner(s)
VERSUS

BANSH GOPAL(D) TR LRS. & ORS. Respondent ( s)

(with appln. (s) for exenption fromfiling o.t. and substitution

for bringing on record Irs. of deceased petitioner and prayer for
interimrelief and office report)

Date : 09/07/2014 This petition was called on for hearing today.

For Petitioner(s)
M P. Si ngh, Adv.
Raj eev Kunmar Bansal , Adv.

==

For Respondent (s)

D Bharat Kumar, Adv.

Abhijit Sengupta , Adv.

R K. S. Yadav, Adv.

Ardhendumaul i Kumar Prasad , Adv.

5%

UPON hearing the counsel the Court made the follow ng
ORDER

Matter is conplete. Registry to process for listing

before the Hon’ bl e Court as per rules.

( PANKAJ BHANDARI )
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